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Raipur, the 11th September 2007
NOTIFICATION

No. F 4-59/Seven/2007 - In exercise of the powers confe rred by sub-section (1) of section 24 of Chiyy,.
Yarl

L and Revenue Code, 1959 (No. 20 of 1959). the State Giovernmenl hereby confers the powers of -

1)) Sub-Division Officer on the Deputy Manager (Land) of Naya Raipur Developmeni Authonty. Faipy,
I ung,,

section 172
Tahsildar on the Assistant Manager (Land) of Naya Raipur Development Authority. Raipur under ..

)

248,

_ The powers cont:cmcd on Deputy Manager (Land) and Assistant Manager (ILand) shall be appicanle o, |
land in the notified area of Naya Raipur under section 64 of Chhattisgarh Nagar Tatha Gram Nivesh Adhiniyan, 15

(No. 23 of 1973). ’
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